IN THE HIGH COURT OF ORISSA,CUTTACK

Realisation of Court Fees received towards NOT READY
Certified Copy Applications

Date :

14.08.2025

urtjamount

%%HHH'HHIIIIIIIII\‘iiIII
Fee

Notified

to be

Reject
HH%!\!!!!!!!

1 |H K MOHANTA |65787/2025|14.08.2025 |RSA/272/2008 | |
2 |R MOHANTY [65795/2025|14.08.2025 |[WP(C)/19930/2025 |1o | |c |
3 |ps pas |65803/2025|14.08.2025 |CRLMC/3130/2025 |10 | c
4 |K PARIDA  [65820/2025|14.08.2025 |CMAPL/224/2020 |10 | c
5 |K PARIDA  [65822/2025|14.08.2025 |CMAPL/223/2020 |10 | c
6 |T K NAYAK |65825/2025(14.08.2025 |WP(C)/28782/2022 |10 | c |
7 |A T NAYAK |65827/2025|14.08.2025 |WP(C)/41243/2023 |10 | c |
'8 |P BEHERA  [65828/2025|14.08.2025 |WP(C)/41243/2023 |10 | c |
9 |P K JENA  [65834/2025[14.08.2025 |WP(C)/21955/2025 |10 | c |
10 |M R MALLA [65839/2025(14.08.2025 |CONTC/3456/2025 |10 | c |
M/S
11 [P FTR 165840/2025(14.08.2025  |coNTC/3452/2025 10 c
PATTNAIK.
12 |B SAHOO 165844/2025(14.08.2025 |CONTC/3402/2025 |10 | c |
13 |A K BARIK |65848/2025|14.08.2025 [WP(C)/20488/2025 |10 | c
14 |J C SWAIN |65856/2025|14.08.2025 [WP(C)/43201/2023 |10 | c |
15 |J JENA 165863/2025(14.08.2025 |WP(C)/20858/2022 |7 | v
16 |P PRADHAN |65870/2025(14.08.2025 [WP(C)/4565/2019 |7 | v
document
available
17 |oioapr  |65873/2025(14.08.2025 WP (C)/14090/2017 |7 nansr g
fees to
be paid
18 |M DAS 165880/2025(14.08.2025 |WP(C)/11258/2022 |7 | v
19 |P K NAYAKA |65883/2025|14.08.2025 C)/4103/2020 |7 iﬁgoéigi U
20 |S K RATH  [65889/2025|14.08.2025 |CONTC/1560/2022 |7 | CE
21 |S SWAIN 165893/2025|14.08.2025 [SA/292/1993 7 | CE
22 |P K SWAIN |65895/2025(14.08.2025 |CRLMC/2549/2024 |7 | v
23 éAiENDRA 65900/2025|14.08.2025 C)/19427/2019 |7 U
24 |P K NAYAK 65903/2025|14.08.2025 |CRLMC/2466/2021 |7 jﬁgoéi;; U




25 |D SWAIN 165905/2025(14.08.2025 |CMP/810/2023 7 | o
26 |S ROUTRAY [65908/2025(14.08.2025 |TRP(C)/52/2023 |7 | o
27 |P K DAS 165910/2025|14.08.2025 |[RVWPET/203/2023 |7 | S
28 |P K DAS 165912/2025(14.08.2025 |[WP(C)/9785/2023 |7 | o
29 |s DaSH 165916/2025(14.08.2025 |WP(C)/38649/2023 |7 | o
30 |s K PARIDA [65920/2025(14.08.2025 [WP(C)/1143/2024 |7 | o
document
available
31 |C RANA 65923/2025|14.08.2025 |RSA/380/2010 7 iguiﬁs’ U
fees to
be paid
32 |s Das 165925/2025(14.08.2025 |[WA/440/2024 7 | v
33 |B K DAS 165931/202514.08.2025 |[WP(C)/1010/2022 |7 | S
34 mana | |65934/202514.08.2025 WP (C)/27083/2024 |7 u
35 [B PANDA 165947/2025|14.08.2025 |[WP(C)/7212/2019 |7 | A
36 |D LALA 65949/2025(14.08.2025 |ABLAPL/13889/2020 7 i&ioéigi U
37 |D LALA 65950/202514.08.2025 |ABLAPL/13978/2020 7 3Agoéi;§ U
38 |[B K DALAI [65951/2025(14.08.2025 |WP(C)/9644/2024 |10 | c |
39 |S P SAMANTA|[65952/2025|14.08.2025 [WP(C)/20809/2021 |7 | S
40 |s K ROUT  [65956/2025(14.08.2025 |[MATA/35/2012 7 | S
41 |A PARIDA  [65958/2025|14.08.2025 |WP(C)/2853/2023 |7 | S
42 |J PRADHAN [65960/2025|14.08.2025 |CRLMC/1954/2023 |7 | S
43 |J PRADHAN [65961/2025(14.08.2025 |CRLMC/2726/2023 |7 | CH
44 |J PRADHAN [65963/2025(14.08.2025 |CRLMC/1955/2023 |7 | v
45 |J PRADHAN |65964/2025(14.08.2025 |CRLMC/2727/2023 |7 | v
46 |1 ZOMAR 165965/202514.08.2025  |CRIMC/3060/2025 |10 c
document
available
47 M DAS 65968/2025(14.08.2025 |WP(C)/14173/2010 |7 igufis' U
fees to
be paid
48 |A MOHANTY [65970/2025(14.08.2025 |CRLREV/806/2005 |7 | v
49 |G. N. SETHI|65972/2025(14.08.2025 |FAO/212/2025 0 | c |
50 |M K MOHANTY |65973/2025|14.08.2025 |FAO/154/2017 |7 | v
51 |P K LENKA |65974/2025(14.08.2025 [WP(C)/17185/2008 |7 | v
52 |S. K. SAHOO|65975/2025(14.08.2025 |FAO/367/2025 0 | c |
53 |P K MISHRA |65977/2025(14.08.2025 [WP(C)/22265/2016 |7 | v
54 |S K SAHOO [65980/2025|14.08.2025 |CMPAT/8/2002 7 | v




55 |SUMANTA DAS|65981/2025|14.08.2025 |CONTC/3661/2025 |10 | c |
document
available

S R in dms,
56 |Dacranark  |69982/2025(14.08.2025  [WA/491/2016 7 ouat U
fees to
be paid
57 |P K SWAIN [65983/2025(14.08.2025 |0JC/786/1983 7 | o
58 |P K SWAIN [65986/2025[14.08.2025 |0JC/1593/1983 7 | o
59 |B K PARIDA [65991/2025(14.08.2025 |0JC/84/1993 7 | o
60 |J C BARAL [65992/2025(14.08.2025 |SA/169/1987 7 | o
61 |P K PARIDA [65993/2025[14.08.2025 |WP(C)/20957/2025 |10 | c |
62 |A.PANDA 166014/2025(14.08.2025 [BLAPL/6250/2025 [10 | c |
63 |P. MUDULI |66028/2025|14.08.2025 |CRLMC/2606/2025 |10 | c
64 |S.SAHOO 166039/202514.08.2025 |ABLAPL/3783/2025 |10 | c
65 |CRALARAM 66040/2025(14.08.2025 |ABLAPL/9262/2025 |7 U
SINGH

66 |S.RAY |66041/2025(14.08.2025 |ABLAPL/8149/2024 |10 | c

67 [BRALARAM 66042/2025|14.08.2025 |ABLAPL/5119/2025 |10 c
SINGH

6g |FALARAN 66044/2025|14.08.2025 |ABLAPL/9305/2025 |7 U
SINGH

6o [MONALISHA - 156045/2025(14.08.2025 |ABLAPL/9085/2025 |10 c
SAHOO
B. L.

70 oHANTY 66054/202514.08.2025 |CMP/838/2025 10 c

71 |P K LENKA |66061/2025(14.08.2025 |FAO/24/2023 110 | c |

72 [T KOMAR 6606872025 [14.08.2025 | ABLAPL/9329/2025 |7 U

73 |KIRTAN DANG |66069/2025(14.08.2025 |ABLAPL/9134/2025 |7 | v

SRIKANT
74 | vaR parTk 66070/2025/14.08.2025  |ABLAPL/9004/2025 |7 U
MANOJ KUMAR 3.00,3*3

75 oAt 66071/202514.08.2025 [BLAPL/7704/2025 |7 DONN. LORD

76 |A. MOHANTY [66072/2025(14.08.2025 |ABLAPL/6329/2025 |7 | v

77 RoTENIAN166073/2025 14.08.2025 | ABIAPL/9321/2025 |7 u

HIMANSHU
78 | iomm Buor |66074/2025(14.08.2025 |CRLMC/3114/2025 |7 U
79 |B. N. SAHU |66075/2025|14.08.2025 |BLAPL/1313/2025 |7 | v
80 |B. N. SAHU |66076/2025(14.08.2025 |BLAPL/1309/2025 |7 | v
SRIKANT

81 | iar Bapix 66077/2025(14.08.2025 |RBLAPL/7218/2025 |7 U
SRIKANT

82 | iar Bapik 66078/2025(14.08.2025 |RBLAPL/9076/2025 |7 U




SRIKANT

‘83 RUMAR BARTK 66079/2025‘14.08.2025 ABLAPL/9273/2025 ‘7 ‘ U ‘
84 |B. N. SAHU |66080/2025(14.08.2025 |ABLAPL/9298/2025 |7 | v
85 |K.C.SAMAL [66081/2025[14.08.2025 |RSA/62/2022 0 | c |
86 |U.DAS 166094/2025(14.08.2025 |ARBP/53/2025 0 | c |
187 |U.DAS 166095/2025(14.08.2025 |ARBP/51/2025 0 | c |
88 |R.R.DAS 166096/2025(14.08.2025 [WA/613/2025 0 | c |
89 |D.SWAIN 166099/2025(14.08.2025 |CMP/894/2025 0 | c |
90 |B.P.TANGA [66100/2025(14.08.2025 |CMP/798/2025 0 | c |
91 |S.C.DASH  [66101/2025|14.08.2025 |CMP/1238/2025 0 | c |
92 |A.MOHANTY [66104/2025|14.08.2025 |CONTC/1977/2025 |10 | c |
93 |S.K.SAHOO |66105/2025|14.08.2025 |FAO/135/2025 o | c
94 |S.S.PASAYAT [66106/2025(14.08.2025 |FAO/346/2025 0 | c
95 |B.K.PARIDA [66107/2025|14.08.2025 |CRLMC/2928/2025 |10 | c
96 |B.D.BISWAL [66115/2025|14.08.2025 |CONTC/3543/2025 |10 | c
97 |P K JENA  [66122/2025|14.08.2025 |FAO/179/2019 0 | c
98 |B K SENDHA [66123/2025|14.08.2025 |WP(C)/27607/2024 |10 | c
199 |B SAHOO 166126/202514.08.2025 |WP(C)/22116/2025 |10 | c
100 [P K BARIK [66127/2025|14.08.2025 |WP(C)/4015/2019 |10 | c
101 N K ROUT  [66129/2025|14.08.2025 |WP(C)/7120/2020 |7 | S
102 |J P KAR 166132/2025(14.08.2025 |CRLREV/513/2025 |7 | S
103 |A TANDIA  [66135/2025(14.08.2025 |[WP(C)/5732/2025 |7 | v
1104 |s DASH 166136/2025(14.08.2025 |[WP(C)/20739/2025 |7 | v
105 |[P K LENKA [66137/2025|14.08.2025 |ABLAPL/8851/2025 |7 | S
1106 [N PANDA 166138/2025(14.08.2025 |WP(C)/16760/2025 |7 | S
1107 [N PANDA 166139/2025(14.08.2025 |WP(C)/13926/2025 |7 | S
1108 |D SWAIN 166140/2025(14.08.2025 |WP(C)/5454/2025 |7 | S
109 [P K SWAIN [66141/2025|14.08.2025 [WP(C)/17358/2025 |7 | S
110 |A K BISWAL [66142/2025|14.08.2025 |ABLAPL/3435/2025 |7 | S
111 [K SAHOO 166143/2025|14.08.2025 |ABLAPL/7195/2025 |7 | v
112 K K NATH  [66144/2025|14.08.2025 |ABLAPL/1111/2025 |7 | S
113 K N SAHOO [66145/2025(14.08.2025 |CMP/990/2025 7 | CH
114 |J P KAR 166147/2025(14.08.2025 |WP(C)/28820/2024 |7 | v
115 [ULLASH DAS |66154/2025|14.08.2025 |BLAPL/5680/2025 |10 | c |
116 |H K MOHANTA |66155/2025(14.08.2025 [WP(C)/20217/2025 |7 | v
117 |S MOHARANA [66156/2025(14.08.2025 |CMP/1064/2025 |7 | v
118 |S MOHARANA [66157/2025(14.08.2025 |CMP/1063/2025 |7 | v
119 |L D SAHOO |66158/2025(14.08.2025 |RPFAM/127/2024 |7 | v
120 |R C MALLICK|66159/2025(14.08.2025 [WP(C)/21885/2025 |7 | v
121 |R C MALLICK|66160/2025(14.08.2025 [WP(C)/21892/2025 |7 | v
122 |G BEHERA  |66161/2025(14.08.2025 [WP(C)/17943/2025 |7 | v




123 |[B SENAPATI [66162/2025|14.08.2025 |WP(C)/21486/2025 |7 | CH
‘124 ANABHOT ‘66164/2025‘14.08.2025 WP (C) /21228/2025 ‘7 ‘ U ‘
125 |P BEHERA  [66166/2025(14.08.2025 |WP(C)/22632/2025 |7 | S
1126 |s DAS 166167/2025(14.08.2025 [WP(C)/20706/2025 |7 | o
127 |R C MALLICK|66168/2025(14.08.2025 [WP(C)/21853/2025 |7 | o
1128 |B SAHOO 166169/2025(14.08.2025 [WP(C)/20334/2024 |7 | o
129 K K NATH  [66171/2025|14.08.2025 |ABLAPL/9315/2025 |7 | S
1130 |D SWAIN 166172/2025(14.08.2025 |ABLAPL/9263/2025 |7 | S
131 |[P K MISHRA [66173/2025|14.08.2025 |ABLAPL/9309/2025 |7 | S
132 [B JENA 166174/2025(14.08.2025 |ABLAPL/7368/2025 |7 | S
133 [P K PAL 166175/2025|14.08.2025 |ABLAPL/9015/2025 |7 | CH
134 |P BEHERA  [66176/2025(14.08.2025 |RPFAM/126/2025 |7 | S
1135 |J P KAR 166177/2025(|14.08.2025 |CRLMC/840/2025 |7 | S
136 |G. N. SETHI [66178/2025|14.08.2025 |FAO/35/2015 0 | c
137 |A K SWAIN [66179/2025|14.08.2025 |FAO/371/2019 0 | c
138 |[P. K. LENKA |66180/2025|14.08.2025 |FA0/20/2023 0 | c
139 |A K SWAIN [66181/2025|14.08.2025 |FAO/372/2019 0 | c
140 |G. N. SETHI [66182/2025|14.08.2025 |FA0/20/2023 0 | c
141 |D. SWAIN  [66183/2025|14.08.2025 |WP(C)/12386/2022 |10 | c
‘142 rmmGT ‘66185/2025‘14.08.2025 WP (C) /22905/2023 ’10 ‘ ‘c ‘
143 |G. N. SETHI [66186/2025|14.08.2025 |FAO/69/2021 0 | c
144 [B BARIK 166190/202514.08.2025 |WP(C)/561/2016 |10 | c
145 [P K DAS 166191/2025(14.08.2025 |[WP(C)/561/2016 |10 | c |
‘146 EOEAPATRA ‘66192/2025‘14.08.2025 WP (C) /11945/2017 ’10 ‘ ‘c ‘
147 |U K PANDA  [66198/2025|14.08.2025 |BLAPL/7810/2025 |10 | c
148 |T.K.NAYAK [66215/2025|14.08.2025 |BLAPL/7707/2025 |10 | c
149 |[S.K.JENA  [66216/2025|14.08.2025 |BLAPL/9702/2024 |10 | c
150 |S.K.JENA  |66218/2025|14.08.2025 |BLAPL/9652/2024 |10 | c
151 |B.RANA 166219/2025(14.08.2025 |BLAPL/1431/2025 |10 | c |
152 [B.P.TANGA |66220/2025|14.08.2025 |BLAPL/1413/2025 |10 | c |
153 |G.R.PATRA  [66222/2025|14.08.2025 |[BLAPL/6759/2025 |10 | c
154 |B.MOHAPATRA [66223/2025|14.08.2025 |[BLAPL/7710/2025 [10 | c |
RAJIB ‘ ‘
155 |BIHARI 66227/2025|14.08.2025 |BLAPL/3949/2025 |10 C
MISHRA
156 |R B MISHRA |66228/2025|14.08.2025 |BLAPL/1560/2025 |10 | c |
1157 |T R DAS 166231/2025(14.08.2025 |ABLAPL/9177/2025 [10 | c
158 |SUBAS SAMAL|66238/2025|14.08.2025 |ABLAPL/9199/2025 |10 | c
1159 |G.C.JENA  |66240/2025|14.08.2025 [WP(C)/10197/2024 |10 | c |




160 M R SAHOO |66241/2025(14.08.2025 |ABLAPL/9119/2025 |10 | c |

161 M R SAHOO |66242/2025(14.08.2025 |ABLAPL/9246/2025 |10 | c |

162 [G.C.JENA  |66244/2025|14.08.2025 [WP(C)/10212/2024 |10 | c |

1163 |SUBAS SAMAL|66245/2025(14.08.2025 |ABLAPL/9239/2025 |10 | c |

164 |[S.K.SAHU  |66247/2025|14.08.2025 |ABLAPL/9090/2025 |10 | c

165 [B BEHERA  [66249/2025|14.08.2025 |ABLAPL/9294/2025 |10 | c |

166 oo TRR 166253/2025(14.08.2025  |ABLAPL/9166/2025 |10 c

167 | SPAMITRR 166255/2025|14.08.2025 | ABLAPL/9165/2025 |10 c

168 | SPAMITRA 166256/2025(14.08.2025 | ABLAPL/9208/2025 |10 c
SIDHARTHA

169 | cnmn 66257/202514.08.2025 |ABLAPL/9139/2025 |10 c

170 [BISWARANIAN |0 6o56/2025(14.08.2025 |ABLAPL/9187/2025 |10 c
DALAT

171 |S. BISWAL [66259/2025|14.08.2025 |CRLMC/3190/2025 |10 | c
NIRMAL

172 |KUMAR 66260/202514.08.2025 |ABLAPL/9109/2025 |10 c
SATAPATHY

| | | Total 11447

NIC




